
  BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
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MISCELLANEOUS APPLICATION NO. 01/2024 

IN 

ORIGINAL APPLICATION NO. 33/2024 

 

IN THE MATTER OF: 

Madhura Rajesh Tawde                    … Applicant 

Versus 

State of Maharashtra & Ors.                                     … Respondents 
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Department, Government of Maharashtra 

from Hormuz Salt Works. 

  

 

Adv. Aniruddha S Kulkarni 

Standing Counsel, 

Environment and Climate Change Department 

Government of Maharashtra 
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